per approval of the National Programme Coordination Committee (NPCC) for actual
implementation of the programme.

(c) Anamount of Rs. 0.50 crore was approved for the State of Goa for strengthening and
upgradation of the health infrastructure including the PHCs during the last three years from 2007 -
08 to 2000-10 and an amount of Rs. 1.45 crore has been approved for the year 2010-11.

Survey on health of mothers

1959, SHRIMATI MAYA SINGH: Wil the Minister of HEALTH AND FAMILY WELFARE be
pleased to state:

(a) whether a survey conducted by a social organization has placed Indian women at
/73rd positive in the list prepared on the basis of the health of mothers in /7 countries of the
world;

(b) whether there is an acute shortage of health workers in the country to provide health
care services to mothers and women;

(c) the per annum casualty of women in India due to complications related to pregnancy
and child birth?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM NABI AZAD): (a)
The relative position of countries in respect of healthcare and vvell being of the mothers has been
examined in the report titled YWomen on the Frontlines of Health Care-State of the World’s
Mothers-2010 published by ‘Save the Children” a world leading independent organisation for
children. As per this report, India ranks 73 out of the 77 countries belonging to the Group of Less
Development Countries.

(b) As per the information available from Rural Health Statistics (RHS) Bulletin 2009, the
overal shortfall in the availability of Auxiliary Nurse Midwives (ANMs) is 7.3% of the total
requirement at Sub Centres and for doctors at Primary Health Centres (PHCS) this is 16.2%6 of
total requirement.

However, significant improvement in numbers has taken place in these categories of health
personnel since the launch of the National Rural Health Mission (MRHM }in the year 2005.

(c) Based on the official estimates of Registrar General of India (RGI), the Maternal
Mortality for India is 254 per 100,000 live hirths (SRS 2004-06). This translates into
approximately 68000 maternal deaths per year due to complications related to pregnancy and
child hirth.

Guidelines for prescribing medicines by CGHS doctors

0260. SHRI NANDI YELLAIAH: Will the Minister of HEALTH AND FAMILY WELFARE be
pleased to state:

(a) the details of the guidelines issued to the doctors of CGHS Dispensaries or Hospitals
for prescribing medicines on their own and endorsing the prescription of CGHS Specialist
Doctors or CGHS empanelled hospitals;

TOriginal notice of the question was received in Hindi.
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(b) the maximum period for which a CGHS doctor is authorized to prescribe medicines at
atime in various conditions; and

(c) whether medicines for the complete course prescribed by a CGHS specialist/CGHS
empanelled hospital should not be provided to serious patients at least for a month at one time in
order to ensure continuance of treatment?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM MABI AZAD): (&) to
(c) 1. Doctors prescribe medicines based on their clinical assessment and condition of the
patients. No such specific guidelines about duration have been issued to CGHS dispensaries.

2. Instructions already exist for supply of up to 3 months’ medicines to patients suffering
from Chronic diseases.

3. Medicines prescribed by Private Empanelment Hospitals for follow up treatment of
specified diseases viz. Neuro-surgery, Cardiac Surgery, Cancer Surgery/Chemotherapy/Radio-
therapy, Kidney Transplantation, Joint Replacement surgery and in case of accidents medicines
are issued by CGHS dispensaries for the duration for which permission for follow up treatment
issued.

4. For other cases where prior permission for treatment in a private hospital empanelled
under CGHS is granted, regular follow-up treatment is to be obtained from CGHS
Dispensary/CGHS Government Specialist only. However the OPD medicines prescribed on
discharge summary may be issued by concerned CGHS Dispensary up to maximum period of
one month.

5. Drugs prescribed by CGHS empanelled hospitals on discharge certificate are issued.
In cases of 6 spedific diseases (post-surgical) and ante-natal care medicines prescribed at the
OPDs of CGHs empanelled hospitals are also issued as per the prescription. In other cases OPD
treatment is not approved in Hospitals empanelled under CGHS except at Faridabad,
Ghaziabad, Moida and Gurgaon.

Breakdown in local purchase system of CGHS Unani medicines

061. SHRI SABIR ALI: Will the Minister of HEALTH AND FAMILY WELFARE be pleased to
state:

(a) whether it is a fact that there is frequent breakdown in the local purchase system of
CGHS Unani medicines;

(b) ifso, the reasons therefor; and

(c) what steps have so far been taken to streamline this mechanism and to avoid
recurrence of such a situation in future?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM MABI AZAD): (&) to
(c) After the period of appointment of local chemist for supply of unani medicines expired, the
chemist stopped supplying medicines on two occasions during the last four years. Extensions to
the appointment of the chemists were sanctioned and presently there is no problem regarding

supply of unani medicines under local purchase scheme.
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